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Section

Items

87 Patent Food (Patent food, Fruits Jams, Jelly, Marmalade, Honey, Fish,
Meat, Canned Vegetables, Soup, Vegetable Granules & Chunks).

89

Stationery and Miscellaneous (Register, Exercise Book, Writing Pad,

Foot Ruler, Ink Fountain Pen, Ball Pen, Pencils, Fountain Pen, Eraser,
Slip Pads, Mathematical Instruments, Album (Photo), Typing Paper,
Duplicating Paper, Foolscape Paper).

lo
Languagep used in Delhi High Court
45. §

HRI RAMASHRAY PRA.-

SAD_SINGH: Will the Minister of

, JUSTICE AND COMPANY
AFFAIRS be pleased to state:

(a) the languages officially used in
the Delhi High Court.

(b) the details of the official work
done in those languages during the
last two years?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND THE
MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
RANGARAJAN KUMARAMAN-
GALAM): (a) and (b) Work of the
Delhi High Court is authorised and
undertaken in English.
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NTC Showroom in Bihar
_brar

46. SHRI_RAMASHRAY _PRA.-
SAD _SINGH: Will the Minister of
TEXTILES be pleased to state:

(a) the total number of National
Textile Corporation showrooms in
Bihar;

(b) whether it is proposed to in-
crease their number during the cur-
rent year: and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF TEXTILES

(SHRI ASHOK GEHLOT): (a) Na-
tional Textile Corporation has 26
showrooms in Bihar.

(b) and (c) No new showrooms are
proposed to be opened in the State
during the current year on account of
viability considerations.
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Investigation into Bofors Gun Deal

47. SHRI__INDRAIIT _GUPTA.

PROF. K. V. THOMAS: Will the

) E be pleased to
state:

(a) the present stage of
tions into the Bofors case;

investiga-

are
the

(b) whether the Government
considering a proposal to drop
Bofors case: and

(c) if so. the reasons therefor?

THE MINISTER OF DEFENCE
(SHRI SHARAD PAWAR): (a) The
investigations are being actively pur-
sued by the C.B.L

(b) and (¢) No such proposal is
under consideration of the Govern-

ment. } 0 é____ J?
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48.
HAN:

SHRI RAM _VILAS PAS-

MR . T S

Will the Minister of FINANCE be
pleased to state:



